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Steps are being taken to realize the required fund for the above. To augment
budgetary resources of the Government, innovative methods of financing are being

implemented by the Ministry/its implementing agencies.

National Highways Authority of India (NHAI) is borrowing from the market
through the Internal Extra Budgetary Resources (IEBR) route. In 2017-18, NHAI
has raised ¥ 8,500 crore from LIC and ¥ 10,000 crore from EPFO through taxable
bonds. Further, NHAI issued rupee denominated Masala Bonds of ¥ 3,000 crores
through the London Stock Exchange on 11.05.2017.

In addition, NHAI is in the process of raising funds through monetization of
operational National Highway assets through the Cabinet approved Toll-Operate-Transfer
(TOT) model. The first bundle of TOT projects comprising nine project stretches with
aggregate length of around 680 kms. has already been id out.

Pending accidents claim cases

1846. SHRI CHUNIBHAI KANIIBHAI GOHEL: Will the Minister of ROAD
TRANSPORT AND HIGHWAYS be pleased to state:

(a) the updated status of amendment to certain Sections of Motor Vehicles Act,
1988,

(b) the number of accident claim cases pending in the country, State-wise, and

how many of them are more than five years old,

{c) the action taken by the Ministry for speedy disposal of long pending accident

cases before Motor Vehicle Accident Claim Tribunals; and

{d) whether Government has taken or contemplates to take any affirmative action
to facilitate early disposal of claim cases by the Insurance Companies by suitable

amendments in law, if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) to (d) The Motor Vehicles
{Amendment) Bill, 2012 lapsed on dissolution of 15th Lok Sabha The Ministry of
Road Transport and Highways constituted a Group of Ministers (GoM) from across
States to deliberate upon and propose strategies for reducing road fatalities and to
suggest actionable measures for implementation. On the basis of recommendations
of the GoM, Ministry introduced the Motor Vehicles (Amendment) Bill, 2016 in
the Parliament (l.ok Sabha) on 9th August, 2016 for consideration and passing. The
Motor Vehicles (Amendment) Bill, 2017 was passed by Lok Sabha on 10th April,

2017 and presently in Rajya Sabha for consideration and passing infer alia proposes
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hikes in compensation for third party insurance cover, compensation in case of hit
and run cases, scheme for the treatment of victims during the Golden hour and

various clauses which will promote speedy disposal of long pending accident cases.

The details of accident claim cases pending in the country is not centrally
maintained in the Ministry. The State Governments have to dispose of the cases as
per the provisions in the Motor Vehicles Act, 1988.

Construction of bypass from Dhanbad to Raipur

1847 SHRI MAHESH PODDAR: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

(a) whether it is a fact that a scheme for construction of an express highway from

Dhanbad to Raipur under Sagarmala scheme is under consideration of Government;
{b) 1if so, by when project would be commencing and completed;

{c) the length of the road to be constructed in Jharkhand under this scheme,
name of the cities through which this road would pass and name of cities where

bypass road would be constructed; and

(d) the steps taken by Government to provide benefits to the farmers, entrepreneurs

and unemployed people through this corridor?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT
AND HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) to (¢) The construction
of Dhanbad to Raipur has been envisaged under Economic Corridor of Bharatmala
Pariyojana and not under Sagarmala scheme. The approximate length of the road is
707 km. The preparation of Detailed Project Report of the road has started and bids
for Bilaspur to Urga section has been invited. It is pre-mature to State the date of

commencement and completion.

{(d) The corridor will boost economy of area which in turmn will create various

types of job opportunities for farmers, entrepreneurs and unemployed people.
Toilet facilities on NHs

1848 SHRIMATI VIJILA SATHYANANTH: Will the Minister of ROAD
TRANSPORT AND HIGHWAYS be pleased to state:

{a) whether Government has asked its officials and others in-charge of National
Highway (NH) stretches to ensure that in the next three months each fuel station

along with National Highways have adequate toilet facilities for men and women;

T Original notice of the question was received in Hindi.



